
Sanctiol ig lrcreb.1t accorded to lhe atltlitionsl allotnrcnt of futtcls in favour of the

followirrg courts, under Maior Head 2014-Adm. of rusli31rsub Heacl 0488-D&S ludges, under
"uarious"ot 

i"rt heads during tlrc currenlfinancil I year 2018-19 as per detail given below:-
Rs. In lrcs.

High Court of Jununtt ancl l{ssluttir ut Srinogor'

Orrler

No: Lss

B.y Order.

lP

Copl' Jonuurded to I lte:-
1-;.- 

- 
Pr. D&S Judge, Juttttrtu/I(utltuu/Bundiporu/Ifurgil

5-7. Atldl. D&S Jude, Srinagar/Baruntullo/Pulwcrnru
,9. Spl.Judge (Anti-corrupliotr) Jotrtrttrt'

9-10 C.J.ill. Ifitlgant/Gunclerbal.
t I-I2 Aldt. ll[obite Mugistrilc, Billowtr/Tltanumandi'
13. Treusur-1,OfJicer, Sub'l'n,. Distl.Courl cotrtple-r, Jotriltur, hrtttrtrt'

14. 'l'rcusur.v' OJlicer, Soddur 7'ry' Srittugur'

t 5-2-j I-rcusu11, O.flicer, Iiltlt rto/lJttr,,liltoni ttrgil/llururnullrtiPulwttnu/I(ulgant/Gondeibul/
B i I I utu u r/7' lr tt t r ttt t t tt t t d i,

......, For inf. ottd n/a

24. Order Book.
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cctts)
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POL

0s4
Fu rtt ilu re
&

023
Maintt. &
Repairs

64 1-

Pettsionatl,
Charge( NPS)

5"^',

l),

Ntme o.f lhe Courl Sulor.l'. 006
Tele

364lVuge,s
(Outsourcitrg

Pr. D&S Judge,

,luttutttt,

3.00I

2 Pr. D&J' Judge,

I(ullt rtu.

0.t2

3 Pr. D&S Judge' 0.27

4 l'r. ,&,t .lttlge
liu rgil.

0.15

,f ,,ltlrll. D.{i.! J udge,

,lrirtuunr.

0.15

6 .,lddl. D&S Judge,

lJurtttttt llu.

0.20

7 ,ltltll. D.t,!' ,lttdge,

Pu lwuttttt.

015 050

8 Spl.Jutlgc (,'lttti-
r o rnt nli ttrt ). .l atruttu

I5.00 0. t5

C.J.il'[. ltulgorn. 0.27

l0 C.J,tL Gtnderbql. 0.30

ll ,,ll tll. tl I oh. I Iu g.

llilluu'rt r.

0.40

t2 0.50

0.40

9

.,llrll. lltth. ,lltg.
l-1,,,',,,trttt trtli

, a?rrc^ 4-zl I c ootra',Lf-,f@l 8


